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मामीण आयोजना और ऋण वभाग,के ि य कायालय,10 वी मं जल, कि य कायालय भवन, शह द भगतिसंह माग,पोःट बॉ स सं. 10014,मंुबई -400 001 

Rural Planning & Credit Dept.,Central Office,10th Floor, Central Office Building,Shahid Bhagat Singh Marg,P.B.No.10014,Mumbai 400001 

टेली Tel:022-22601000 फै सः 91-22-22621011/22610943/22610948 ई -मेल : cgminrpcd@rbi.org.in 

हंद  आसान है,इसका ूयोग बढ़ाइए। 
 
 “चेतावनी Caution: -मेल रज़व बक ारा  डाक, एसएमएस या फोन कॉल के ज रए कसी क  भी  य गत जानकार  जैसे बक के खाते का  यौरा, पासवड आ द नह ं 
मांगी जाती है। यह धन रखने या देने का ूः ताव भी नह ं करता है। ऐसे ूः ताव  का कसी भी तर के से जवाब मत द जए।" 
Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details,   passwords, etc. It never 
keeps or offers funds to anyone. Please do not respond in any manner to such offers. 
 

RBI /2014-15/222 
RPCD.CO.RRB.RCB.BC.No.30/03.05.33/2014-15                          September 09, 2014 
 
All Regional Rural Banks  / State and Central Co-operative Banks 
 

Dear Sir/Madam, 
Inoperative Accounts 

Please refer to paragraph 1(iv) of our circulars RPCD.CO.RF.BC.No.89/07.38.01/2008-09 dated 

February 18, 2009 and RPCD.CO.RRB.BC.No.108/03.05.33/2008-09 dated May 22, 2009 on 

Unclaimed Deposits/Inoperative Accounts in State / Central Cooperative Banks and Regional 

Rural Banks respectively in terms of which a savings as well as current account should be 

treated as inoperative/dormant if there are no transactions in the account for over a period of two 

years. Further, in terms of paragraph 2(vi), for the purpose of classifying an account as 

inoperative, both the types of transactions i.e. debit as well as credit transactions induced at the 

instance of customers as well as third party should be considered. 

2. There may be instances where the customer has given a mandate for crediting dividend on 

shares to Savings Bank account and there are no other operations in the Savings Bank account. 

Some doubts have arisen whether such an account is to be treated as an inoperative account 

after two years. 

3. In this connection, we clarify that since dividend on shares is credited to Savings Bank 

accounts as per the mandate of the customer, the same should be treated as a customer 

induced transaction. As such, the account should be treated as operative account as long as the 

dividend is credited to the Savings Bank account. The Savings Bank account can be treated as 

inoperative account only after two years from the date of the last credit entry of the dividend, 

provided there is no other customer induced transaction. 

 

Yours faithfully, 

 
(A. Udgata) 
Principal Chief General Manager 
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